aciaration ot Secsts 2o Linki

02322
1, SANJIAY. Kuma R.SiukRon/daughter/wite B sl J‘\“"\*A"\h‘?mﬂ& Sivha
ged..B53 ... years, belonging to Biher widhon. Sehha......

service and presently working as O#JC—& Ciitk‘ha’.!-ht S
give herein below the details of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:

A.  Detalls of movable assets
{Assets in joint name indicating the extent of joint ownership will also have to be

given)
r et s : —Spouse | Dependant-1 | Dependant-2 | Dependant-3
A (i) | Cash 200004 4 L NTL NTL Ny L
1 I [omeen
Banks, Financial | ) 000/~ ‘ ! + 5
Institutions And N1+ NiL L
"m Non-Banking SBY e o
s\ Ruadst fsauing.
i A-muh{“
(i) | Bonds, _ .
Debentures and | 5 e ] ;
pALLS ‘ Shares in NiL N NI L L bl

W S

\ (iv} | Other financial }_J”'c”

{v) | Motor Vehicles ! . .

(details of N g :
make, etc.) L MiL N1L N1 L NI L

w&gﬁw Nk N L NI R N L NI L

value)

{vii) | Other assets, N“}— N‘L . A '[_
such as values I I g \1

of s 7 NI NTL N

interests

Note: VMMW{WM!MSHP&MHMWW&!M
WMMdemmnMuwminmmdmw
companiesshouldbeglveﬂ

* Dependant here means a person substantially dependent on the income of the

, : %QA{L?/ K umest Szm/{fﬁ»



B.

Details of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated]

Er.

Description

Seif |

Spouse
Name(S

Mo
(i)

Agricultural Land

- Location{s)

« Survey number(s)

- Extent (Tetal
measirement)
-Current market value

AL

NIL

Dependant-1
Mame

o —

Dependant-2
Hame

Dependant-3
Etc. Namae

NI L

N‘I &

NiL

(i

Non-Agricultural Land
- Location(s)

- Survey number{s)

- Extent (Yotal
measuremant)
~Current market value

NIL

N L

Nt L

N;L

NI

(i)

Bulldings (Commercial

and residential)
Location(s)

| = Survey /door

number{s)

- Extent (Total
measurement)

- Current market
value

NIL

Ny L

NI L

N

NiL

(V)

Houses / Apartments,
etc.

- Location(s}

- Survey fdoeor
number(s)

- Extent {Total
measurement)

- Current market
value

NIL

ML

1
NIL

NiL

N L

(v)

Others (such as
interest in property)

\\\‘1 L

MY L

Ny L

MY L

NiL

(2)

1 give herein below the details of my labilities / overdues to public financial
institutions and government dues:-
[Note ; Please glve separate details for each item)

Amount outstanding as

Ne.

OFF crvarnnsmnss it imbatas

{a)

{i} Loans from Banks
(i) Loans from financial

 institutions

__Department (¢
1SBT 6.00000/—

NI L

G3TFZ/=

N

(iii) Government Dues:

{a) dues to departments

dealing with government
accommeadation

N L

NI L

water

{b) dues to departments
dealing with supply of

NI L

\

NI

(c) dues to departments
dealing with supply of
electricity

]\ll‘L-

N




(d) dues to departments : T -
dealing with telephones N‘L ’\“ L
(e) dues to departments 1 .
dealing with government =

transport (incliding N\ N\ L
alrcraft and !!M' QE! <= 7

(F) Other dues, f any N L Ny L

(b} (1) Income Tax incleding P
surcharge [Also indicate e

the assessment year upto AN so D‘CLP'S
which Income Tax Return 5263F
flled. Give also Permanent

Account Number (PAN)]
(i) Wealth Tax [Also ,

Indicate the assessment
year upto which Wealth L L Jilg e
Tax return filed.] 3
(ili) Sales Tax [Only in .
case of proprietary N1 L ot
_g_.!ﬂl’ﬁs‘i] \ 1
(iv) Property Tex N L Nie

C.  Personal Detail

GPF/CPF/PRAN No. :- PTSELA- 1025

Gender - [M_] om

Peevtaa: =TS T JO TE [V ]9 110 weseiew

cwoow = [T ]

" | Brhar vidhgn Sebhae |
{Full Name e.g. B.AS.-Bihar Administrative Service,
B.5.5.- Bihar Secretariat Service elc.)
Home District =

[P Tani ]

IWWMWWMM\:MM&MMMW

knowledge and belief,

Signature R \

Name of Employee: SANJAY kum QR SIMHA
Plaoquf e Designaﬂon'o@x‘.qaﬁ:‘hdéh—e ...........
pate:02.102.)202 4 uemmnumg.\h%nulcl\mn:%ﬂ\;\x o, Raing
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



